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COURT NO.3  
DIVISION BENCH - III 

      HON'BLE MR. JUSTICE SANJIV KHANNA 
      HON'BLE MR. JUSTICE CHANDER SKEKHAR

AT 2.15 P.M

1. W.P.(C) 3909/2013 XTRAA CLEANCITIES LTD. PRASHANT KUMAR,RAJEEV SINGH
VS UNION OF INDIA & ORS AMIT SINGH,VIKRAM JETLY 

  COURT NO.34  
HON'BLE MR. JUSTICE VIPIN SANGHI
HON'BLE MR. JUSTICE P.S.TEJI

1.CRL.A.255/2015 PANKAJ SHARMA   VIKRAM SINGH PANWAR ,MIRZA HASAN BEG
VS STATE OF NCT OF DELHI   VIKAS WALIA,RAJAT KATYAL 

  AASHA TIWARI,S.S.GANDHI
  GAGAN MINOCHA,BHAVOOK CHAUHAN

2.CRL.A.270/2015 MANOJ KUMAR   A.K.CHOUDHARY,PUJA SHRIVASTAVA
VS STATE (NCT OF DELHI)   ANIL CHOUDHARY,RAJESHWAR SINGH 

  RAJAT KATYAL,AASHA TIWARI
  S.S.GANDHI, GAGAN MINOCHA
  BHAVOOK CHAUHAN

3.CRL.A.302/2015 ASHOK KUMAR SHARMA & ORS    K.S.SINGH,A.K.SHARMA,PRIYANK
VS STATE (NCT OF DELHI)   RAJNI SINGH,RAJAT KATYAL 

  AASHA TIWARI,S.S.GANDHI
  GAGAN MINOCHA,BHAVOOK CHAUHAN

4. CRL.A.312/2015 SUNIL KUMAR & ANR          SUMEET VERMA,PREET 
VS STATE OF NCT OF DELHI   RAJAT KATYAL 

AASHA TIWARI,S.S.GANDHI
  GAGAN MINOCHA,BHAVOOK CHAUHAN

5.CRL.A.329/2015 RAJ KUMAR @RAJA    ANURAG JAIN,AYUSHI SHARMA
VS STATE OF NCT OF DELHI   RAJAT KATYAL 

  AASHA TIWARI,S.S.GANDHI
  GAGAN MINOCHA,BHAVOOK CHAUHAN

6.CRL.A.418/2015 KAMAL RAJ SHARMA    K.SINGHAL 
VS STATE OF NCT OF DELHI   RAJAT KATYAL 

  AASHA TIWARI,S.S.GANDHI
  GAGAN MINOCHA,BHAVOOK CHAUHAN
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COURT NO.45 
HON'BLE MR. JUSTICE J.R.MIDHA 

1. FAO 234/2012 HI LINE AIRTEL CONNECT   PANKAJ GUPTA,JATINDER BHALLA
   CM APPL. 28073-28074/2017 VS SHILPI DAS BARMAN & ORS   PIYUSH SACHDEV,R.K.NAIN
   CM APPL. 46014/2017

2.  W.P.(C)982/20127 SOUTH DELHI MUNICIPAL CORPORATION  JAGDISH SAGAR,RAJIV K.GARG
VS SHRI IRMEET SINGH KOHLI   ASHISH GARG

3.  W.P.(C)6274/2017 M/S AMRIT ESTATE (P) LTD           RAJIV K.GARG
    CM APPL. 25985/2017   VS SOUTH DELHI MUNICIPAL           ASHISH GARG

CORPORATION AND ANR   ESHITA BARUAH,DIWAKAR SETHI
  GAURANG KANTH

COURT NO.49
HON'BLE MS. JUSTICE PRATHIBA M. SINGH

AT 2.15 P.M.

1. RFA 129/2010 DULAL CHAND NANDI DECD THR LRS. AMAN MEHTA,N. RAJA SINGH
   CM APPL.12468/2018 VS KIRAN BALA MEHRU  & ANR RAM MEHAR,A.N.HAKSAR

U.A.RANA,HIMANSHU MEHTA
SITWAT NABI

 HIGH COURT OF DELHI                            
 28TH JULY,2018                              REGISTRAR (LISTING)
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         COURT NO. 49 (OS – D)
        NEW COURTS BLOCK (FIRST FLOOR) 

              HON'BLE MS. JUSTICE PRATHIBA M. SINGH
   
     AT 02.15 P.M.

22. CRL.M.A. 13336/2012       RATAN SHARMA                 SINGH & ASSOCIATES,YASHPAL   
    In O.M.P. 447/2010        Vs. EASHWAR SRI KUMAR & ANR  SINGH,SATYAPAL SINGH         

23. CS(COMM) 1033/2016        KLA CONSTRUCTION             ARJUN DEWAN, BIJI RAJESH, NAYAR
    CC(COMM) 57/2017            TECHNOLOGIES PVT LTD         DUBEY, GAURANG KANTH  
             Vs. CHADHA SUGAR AND                                
                              INDUSTRIES PVT LTD AND                                    
                              ANTOHER                                                   

24. I.A. 5758/2018            R.S AGGARWAL & ORS           PRAVIN ANAND, GEETANJALI
    In CS(COMM) 331/2018      Vs. P.K. AGGARWAL & ORS          VISVANATHAN, ASAVARI JAIN,

ABHIK KUMAR, RINKU MATHUR,
ANKIT JAIN, SANJEEV SINDHWANI,
MOHIT GUPTA, ALKA CHOJAR, MEENAKSHI
GARG
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